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OA No. 409/2006 with MA 46/2007

Mr. V.D. Sharma, Proxy counsel for
Mr. Ashok Gaur, Counsel for applicant.
Mr. V.S, Gugjar, Counse! for respondents,

: Leamned counsel for the applicant seeks permission - to
withdraw this OA stating that since Shii Deen Bandu Smgh,
respondent No. 4, has joined DRT, Ranchi and as stich the erievance
of the applicant has become infrentuous. Hence the OA is dismissed
as having withdrawn.

MA No. 46;2007 filed by the applicant seekmg permission to
withdraw the QA 1s also disposed of accordingly.
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